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pocess is effective and econ(lmirally 
lOund. No experiments have yet becn 

. undertaken on the protection of 
,ielmyra leaves against de('av III'.d 
Insect attack. As regards protection 
~ol thatch crass against fire, the pre-
liminary experiments indicate that 
treated thatch grass could be ('om-

. p~essed into boards which can resist 
fire damage to a certain extent. No 
such work has been done 011 palmyra 
le3ves. 

(b) The process consists of :mprllg-
natiOn with suitable chemicals. III the 
case of thateh grass, this is also com-
pressed into boards. As the work is 
still in the preliminary 8tage~: only, 
n('thing can be said about the du:oabl· 
lily of the treated material a~ this 
Itage. 

Contracts on RaUwa, Station to Co-
opera'lYe SoeIeUes 

1811. Shrl Yadav Nara,an Jadhav: 
Will the Minister of Ral1wa,1I be 
pleased to state: 

(a) whether any ~J-oncrH.'ivl' 

s(.("ieties of the petty conl ractor,; 0" 
otherwise have been given contracts 
on Railway Stations for rUllning 
rHtaurants. tea stalls, fruit sta'is pan 
~hops etc; 

(b) if so, what is the nurnLtr of 
sl!ch societies; and 

(c) on what Railway Statje,n" are 
they working? 

The Deputy MlDJs&er of Ballwa,. 
(Shri S. V. Kamas"alD,): (a), (b) and 
(c). The information is being collected 
and will be laid On the tabic of thf' 
S:.abha. . 

aau .. , Overbridlre aear Baadra 
StaUoa 

II1J. 8Jar1 'l'adav Jflll'Qan , ..... v: 
'Will the Minister of ...... ,. be 
p!eued to state: 

Ca) whether it is a __ that then 
.. a Proposal to construCt a RaIlway 
Oftrbrldp Deal' ltandra ReIlwa7 
statton, on the Dombay·AbJDedaba4 
Rational 1DIInra7; 

(b) if 80, what is the estimated cost 
ot this bridge: 

(c) when the work is llkely to Mm-
m(nce; and 

(d) when it will be conlpleted? 

The Depaty MlDlater 01 RaII"a,. 
(Shri S. V. Ramaswam,): Ca) YeI, 
Sir. 

(b) Rs. 31 lakhs (Approx:) for the 
works within the railw<ly limits. 

(e) Already commenced in Novem-
bel', 1960. 

(d) The work is programmed to be 
ccmpleted by 31-12-1961. 

Postal Staff and Braneh Post OfB088 ID 
Mabaruhtra 

18lS. Shrl Yadav Narayan ladbav: 
Will the Minister of TraMJlOrt and 
COmDlunicatloaa be plea.eJ to lilY II 
statement On the Table showing: 

(a) the number of citle9 hnvi:l, a 
population of more than a lakh in the 
State of Maharashtra according to the 
1961 Census; 

C b) the strength of postal atatr of 
different categories in the above 
cities; 

(c) the number of branch post 
offices in these cities; 

Cd) the number ot daily deliveries 
sanctioned in each city; 

(e) whether it Is a fact that the staff 
position of ditrerent cate,ories il short 
at Male,aon district Nuik compara-
tively; 

(f) if so, what etrorts are beiD. 
rnacle to increase the stall; 

(,) whether it il aJao a tact that the 
staff position was verlfted In Novem-
ber, 1980; and . 

(h) it 10, with what result? 
'I'IIe IIJIIIIter ., 'fr If .. , ... C.-.-'n_ (Dr ••• ~): 

(a) to (d). Two atatementa coatalaln, 
the required Information are plMed 
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on the Table ot the Sabha. [Placed 
in Libra.7'1I, See No. LT-3138/611. 

(e) No. 
(I) Does not arise. 
(,) Yes. 
(h) Based on the review, additional 

ltaft as justifted was sallCtioned In 
December 1960 and April 1961. 
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Train Collision at Jalgaon Station 

1816. Shrl Assar: Will the Minister 
of Railways be pleased to state: 

(a) whether it is a fact that a 
special train coming from Bhillai col-
lided with a goods train standing at 
Jalgaon Station near Raigarh and 
twelve persons were injured On the 
9th June, 1961; 

(b) if so, the details thereof; 

(c) w'hether any special inquiry was 
set up; 

Cd) jf so, the results thereof; and 

(e) whether any persons were 
arrested? 

TIle Depat,. MiIlIater., aau .. ,. 
(Slut 8. V . ..........,.): (a) and (b). 
On 4-8-1881 at about 11'35 houn at 
Jamp ltation on Howrah-NalPW' Iee-
tlon of South J:astern Railway, the 
Up Bhilai Special Gooda train collid-
ed with • Down Material train. Aa 
• rauIt of the accident, Rnn labour-
en on the material train were Injured.. 




